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SHRI DINESH TRIVEDI (West Bengal): Sir, I associate myself with the 

issue. {Interruptions) 

DR. T. SUBBARAMI REDDY: I belong to the Congress Party and I come 

from Andhra Pradesh. I have the right to express my views. I must speak. 

 
�� 	�����: �
 �*�� #,�� �" "ह� ह1   ,���� “right to speak” �� ��� ��Y
� 

�� ����� � �
 #,�� �" "ह� ह1   �  

DR. T. SUBBARAMI REDDY: Sir, I would like to say that if a patient is on the 

death bed, if the medicine doesn't come immediately, and if the medicine 

comes after three months, then, before the arrival of medicine, the patient would 

die. In the present case what is happening is, unprecedented rains and cyclone 

have hit Andhra Pradesh. The people are suffering in six districts. If the Central 

Team is sent at a later stage to assess the damage and then the Government of 

India releases money, it is of no use. Hence, I demand that they must immediately 

send the team to access the damage, and give financial help to the State within 

the next few days. 
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SHRISATISH PRADHAN (Maharashtra): Sir, on behalf of my Party, I support the 

demand of the hon. Member. ...(Interruptions)... 

SHRI SUKHBIR SINGH (Punjab): Sir, the Punjab Police is harassing our family. The 

officers of Punjab Police follow my wife and my children. They are monitoring my mobile 

phone numbers. They keep a track of 
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everything. This is a complete violation of my privileges and rights. Sir, I fear 

that the Punjab Government can go to any extent. Sir, you have seen what the 

Punjab Government is doing to eliminate or harass its political opponents. I 

need protection from the House. ...(Interruptions)... 

MR. CHAIRMAN: What has the Government to say? ...(Interruptions)... 

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): We support his 

demand. ...(Interruptions)... Personal vendetta has no place in democracy. 

...(Interruptions)... 
 

/� ������ 	�"�: �V�" ��� �V��� ��� �...(K�5:��)... 
  

�� 	�����:  �J�B �...(K�5:��).... 
  
 �� ��� 5�
2
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 (* ���): �ह���...(K�5:��)... 
 
 �� 	�����: �* ���V�-���V� � �
 �,�� �ह6 �8 $� �....(K�5:��).... 
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2
% �)
: ��"� *
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 � : ह
 �....(K�5:��)... 
 

 �� 	�����: �ह6, *
��, 
 � : �ह6 ...(K�5:��)... 

SHRI M. VENKAIAH NAIDU (Kamataka): Hon. Chairman, before you direct 

the Government to respond, my only plea is, let us not take it as a single 

instance. It is a very serious issue affecting the privileges of the Members. The 

houses of two Members, which ever side they may belong to, as per the news 

reports, have been put under surveillance, and they have put video cameras and 

all this. I need not explain it because he has already explained it. Sir, my point is 

very simple. It is a question of the privileges of the House. I only request the hon. 

Chairman that after hearing from the Government and ascertaining the facts, 

straightaway refer this matter to the Privileges Committee. And the people who 

are responsible for this, the people who did it and the people who organised all 

this, should be hauled up. It is a very serious matter. It sends a very wrong 

signal. There is no end to it if every State Government does like this. I only 

request you to refer it to the Privileges Committee. 

DR. FAROOQ ABDULLAH (Jammu and Kashmir): Sir, I have never raised 

any point. But, I would also like to raise this point. I was also Chief Minister of A 

State. If you come to Kashmir and to my house here, you will see that the 

Government of Jammu and Kashmir has put CIDs outside 

244 



[17December,2003] RAJYA   SABHA 
 
my house. They try to bribe my son's servants and my servants to get 
information. If this is the situation, if these things happen, as has happened in the 
case of Mr. Sukhbir Singh, I think, India needs to look into it a little carefully. 
After all, opposition is opposition. It does not mean that we. have to go to such 
a level that you have no human rights for those people who were in power 
before. The House must take this very, very seriously. Today you are in power 
and tomorrow you will not be in power how would you feel when you go through 
the same tragedies that even when friends come to your house and ask, 'Who are 
they?' Our telephones are tapped. Our mobiles are tapped ...(interruptions)... 
Sir, this something unfortunate ...{Interruptions)...This needs to be taken up very 
seriously. I wanted to make it absolutely clear to the Home Ministry that this is in 
absolute violation of the rights of the people. #� �, �
 ���, 
�ह� 
� ��,�� $��, 
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 �� 	�����: 
�� �,�� � ������ 
���, �* �� �� �ह�� F� , 5ह �* �� �ह ���� 
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��9� � 

SHRI RAJU PARMAR (Gujarat): Sir, you must allow Members speak rom 

this side also ...{Interruptions)... 

SHRI SUKHBIR SINGH: Sir, I am in the "Z" Plus category of security 

provided by the Government of India. ...(Interruptions)... But, whenever I travel in 

Punjab, my complete security is withdrawn...{Interruptions)... 

 
MR. CHAIRMAN: Okay. You have said everything. The Government has 

taken note of it...(Interruptions)... �* >�� �" "ह� ह
 �  
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SHRI ASHWANI KUMAR (Punjab): Sir, I will make only a two-minute 

intervention because the matter of privilege has been raised by my colleague, 

Mr. Sukhbir Singh. It concerns the Government of Punjab, which is the 

Government of my party...(Interruptions)...\ am only saying this much that at no 

point of time has the Government of Punjab tried to belittle the privileges of any 

Member of this House. It is refuted ...(Interruptions)... It has never violated the 

privilege of anybody. ...(Interruptions)... 

SHRI RAJU PARMAR: Mr. Ahluwalia, let him say ...(Interruptions)... 
  

�� 	�����: �* ��"� ��� 
���� � $5���&� ��,�� ��ह�� ह
 � �* ��V ��9� 
...(K�5:��)....#ह,�5��,�� ��, ���V� � a� �A.B�. �5��� ��,&$� �  

SHRI ASHWANI KUMAR: I have a right to say ...(Interruptions)... I will say 

what I must say. ...(Interruptions)... 
 

�� 	�����: ���� ह�� ������" ��,&$� !" ��A �ह6 ��,�$� �....(K�5:��)...��,�� ����� 
� ...(K�5:��)...�
 �� 
�� �,�� �  

SHRI S.S. AHLUWALIA: Sir, whatever he is saying is absolutely wrong 

...(Interruptions)... The Government of Punjab is harassing the Members.. 

.(Interruptions)... 

SHRI ASHWANI KUMAR: Sir, I am only making a point, which is not a 

partisan point. I am making a point on principle. No responsible Government 

will ever belittle the privileges of any House. Let us not make this a matter of 

partisan politics ...(Interruptions)... I refute the charge. Mr. Sukhbir Singh's 

privileges have not been violated ...(Interruptions)...The Government of Punjab 

has not violated anything ...(Interruptions)... I am saying it. 

MR. CHAIRMAN: Mr. Swami, will you speak or not? ...(Interruptions)... 
 

a� �A.B�. �5��� ��,�$� � ��V ��9�, �� �� ��,�� ����� � �* �ह6 ��,�� ��ह�� 
>�� ? �� ���,� �...(K�5:��).... 
 
 �� (�-D
 ��� (�e" /��+): 
", � @� �� 
� *ह,� �� ���� ,��� ��ह1 $� 
�....(K�5:��)... 

MR. CHAIRMAN: Shri I.D. Swami will speak. 
 

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
I.D. SWAMI): 
", �ह �'� 
�)
��5 9��1 ह�, 9
��  ��"� �& *1"� �"*��� ह��
, ��  

246 



[17December,2003l RAJYA   SABHA 
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 �� 
�(= �
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", 9��� ��� �� 
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�� 
�� �,�� ह
� �)ह��& �� ��,�, �
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�� �,�� ह
 � ���,�,�5��� ��, �* ��,�� +�8 ��"� �...(K�5:��)... 
  

�� (�-D
 ���: 
", �� ����, ��� ��  ,�$% �� (� 
���� �...(K�5:��).. 

SHRI I.D. SWAMI: Sir, you will certainly get a report on the whole issue. 

This is a very sensitive and delicate issue. We will obtain a report in this regard 

and inform the House about it. ...(Interruptions)... 
 
MR. CHAIRMAN: Now, we take up the Sepcial Mentions. Dr. Alladi P. Rajkumar. 
...(Interruptions)...There is nothing to worry. ...(Interruptions)... ��� ह� $A , � @� �� �� 
�ह ���� � ���,� �*, #,��� *�. "���� ��" �� �...(K�5:��)... 

_____ 

SPECIAL MENTIONS 

Demand to accept all recommendations of Naresh Chandra Committee on 

Civil Aviation Sector 

DR. ALLADI P. RAJKUMAR (Andhra Pradesh): Sir, my Special Mention 

pertains to a demand to accept all the recommendations of Naresh Chandra 

Committee on civil aviation sector. ...{Interruptions)... 
�� 	�����: ������ 
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, #� 9

� �$� �ह ��� �ह6 �,�$� � �*�+, 
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DR. ALLADI P. RAJKUMAR: Sir, my Special Mention pertains to a 
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